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F. No. Misc.1./AM.11/Trade Notice/CLA


Dt. 30th August, 2010

Trade Notice No.4/AM.11

In order to facilitate speedy disposal of applications and for administrative convenience, two new  sections i.e. EPS I(Export Promotion Scheme ) and EPS II  are created with the following work distribution:-

1.
EPS(Export Promotion Scheme) I Section:-  All applications of alphabets from A to M for Chapter 3 Schemes under FTP i.e. SFIS( Served from India Scheme), VKGUY(Vishesh Krishi Gramin Udyog Yojna), FPS(Focus Product Scheme), FMS(Focus Market Scheme), MLFPS(Market Linked Focus Product Scheme) & SHIS(Status Holder Incentive Scheme) will be dealt in EPS I.  In addition to these, the work of Export House will also be dealt in this section.  R&I Code for this section will be 50.

2.
EPS(Export Promotion Scheme) II Section:- All applications of alphabets from N to Z for Chapter  3 Schemes under FTP i.e. SFIS( Served from India Scheme), VKGUY(Vishesh Krishi Gramin Udyog Yojna), FPS(Focus Product Scheme), FMS(Focus Market Scheme), MLFPS(Market Linked Focus Product Scheme) & SHIS(Status Holder Incentive Scheme) will be dealt in EPS II.  In addition to these, the work of Agri Infra Structure Incentive Scheme (Para 3.13.4 of FTP) and residual work of Target Plus Schemes will also be dealt in this section.  R&I Code for this section will be 51.

3.
The work of DES I, II, III & IV Sections will get reduced to above extent, with creation of the EPS I & EPS II sections.
4.
All files with pending LUT, related to Chapter 3 schemes, lying in DES Sections  

(I to IV) should be transferred to concerned EPS sections.


This order will come in force w.e.f 6.9.2010.
(Sanjay Rastogi)

Zonal Joint Director General of Foreign Trade

Copy to 

1. All concerned

2. Shri Ashutosh Nagar, Director NIC to put it on CLA website.

